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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL. 

PRINCIPAL BENCH, NEW DELHI ; 

ORIGINAL APPLICATION NO. 34 of 2024 

IN THE MATTER OF: NG 18 6 
Sy : 

L.B RAI APPLICANT - FNotanian] 

VERSUS = 

STATE OF UTTAR PRADESH ....RESPONDENT 

ACTION TAKEN REPORT ON BEHALF OF MEMBER 
SECRETARY UTTAR PRADESH POLLUTION CONTROL 
BOARD, IN COMPLIANCE TO THE ORDER DATED 24.04.2024 
PASSED BY THIS HON’BLE TRIBUNAL 

I, Sanjeev Kumar Singh, aged about 38 years S/o Shri Lal Sahab Singh, 

presently posted as Member Secretary, Uttar Pradesh Pollution Control 

Board(hereinafter referred as UPPCB), do hereby solemnly affirm and 

state on oath as under: 

1. That in the abovementioned capacity I am fully conversant with 

the facts of the case and am competent and authorized to swear 

the present Affidavit. 

2. That this Hon'ble Tribunal has vide its order dated 24.04.2024 was 

pleased to direct as under: 

“2. Having regard to the environmental issue raised in the letter 

petition, we are of the opinion that the Member Secretary, 

UPPCB is required to consider the grievance of the applicant 

expeditiously. Member Secretary, UPPCB will get the spot 
inspection done, ascertain the correct factual position and 

jh 
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extent of violation by the Project Proponent and take 
appropriate action in accordance with law. 

3. Let the action taken report be submitted by the Member 
Secretary, UPPCB within three months before the Registrar 

General of the Tribunal by e-mail at judicial-ngt@gov.in 
preferably in the form of searchable PDF/OCR Support PDF 
and not in the form of Image PDF and if found necessary the 
matter will be listed before the Bench for consideration. 

” 
4. OA is accordingly disposed of..... 

That in compliance to the order dated 24.04.2024 passed by this 

Hon'ble Tribunal, the inspection of the site ie.M/s Viraj 

Construction Private Limited, Sun Bridge-1, BBD Green, Village- 

Shahpur Sarai Shekh and Semra, Lucknowhas been carried by the 

officials of Regional Office, UPPCB, Lucknow on 15.05.2024. 

During the inspection dated 15.05.2024 the installed STP of 250 

KLD STP was not operational.The sample of untreated sewage 

discharge from the premises was collected by the inspection team 

and as per the analysis report the parameters of the effluent were 

found to be non-complying with respect to BOD-64 mg/l (standard 

30 mg/l), TSS-106 mg/l (standard 100 mg/l), Fecal Coliform-49000 

(standard 1000). 

A true copy of the Inspection Report dated 15.05.2024 alongwith 

Analysis Report is annexed herewith and marked as Annexure R/1. 

That unit had obtained the Consent to Operate (CTO) from UPPCB 

with validity till 31.12.2023. The unit has then applied for CTO on 

30.12.2023 and officials of Regional Office, UPPCB, Lucknow 

inspected the unit on 15.01.2024. During inspection dated 

15.01.2024 the sample of treated effluent from outlet of STP was 

fr 
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\on 02.08.2024. During inspection dated 02.08.2024 it was found 

that the unit has installed STP of 250 KLD and the treated effluent 
_ 

3 

collected and the parameter with respect to BOD-42 mg/l (standard 

30 mg/l), TSS-108 mg/l (standard 100 mg/l), COD-264 mg/l 

(standard 250 mg/l) were found to be non-complying and based on 

above fact UPPCB has refused the CTO application of the unit vide 

its letter dated 17.02.2024. 

A true copy of letter dated 17.02.2024refusing the grant of CTO is 

annexed herewithand marked as Annexure R/2. 

Thatfurther it is also necessary to mention here that the unit has 

operated without valid CTO and based on the above facts and 

findings of inspection dated 15.05.2024, UPPCBhas vide letter 

dated 01.07.2024 has issued Show Cause Notice under Section-33A 

of Water (Prevention and Control of Pollution) Act, 1974 as 

amended for imposition of Environmental Compensation against the 

unit at the rate of Rs. 37,500/- per day for default period 

of01.01.2024 to 15.05.2024(136 days). The Environmental 

Compensation is calculated based on guideline issued by the CPCB. 

A true copy of the Show Cause Noticedated 01.07.2024 is annexed 

herewith and marked as Annexure R/3. 

That the unit in questionhas submitted reply dated 19.07.2024to the 

Show Cause Notice dated 01.07.2024and also submitted the 

grievance application dated 26.07.2024. Theofficials of the Regional 

Office, UPPCB, Lucknow has conducted the inspection of the unit 

is being discharged in Tera Nala and the unit has not made provision 

: pp for reutilization of treated effluent from STP in secondary purposes, 

which is violation of the Environment Clearance issued to the unit. 

Based on the above facts, UPPCB has confirmed the show cause 

k
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notice and imposed Environmental Compensation of Rs. 51,00,000/- 

(Rs.Fifty-One Lakh Only) against the unit M/s Viraj Construction 

Private Limited, Sun Bridge-1, BBD Green, Village-Shahpur Sarai 

Shekh and Semra, Lucknow vide letter dated 27.08.2024. 

A true copy of the letter dated 27.08.2024 imposing the 

Environmental Compensationis annexed herewith and marked as 

Annexure R/4. 

7. That considering the above non-compliance of the unit M/s Viraj 

Construction Private Limited, Sun bridge-1, BBD Green, Village- 

Shahpur Sarai Shekh and Semra, Lucknow, the Board has 

instituteda Complaint Case against the unit along with responsible 

persons of the unit under Section 43/44 of the Water (Prevention 

and Control of Pollution) Act, 1974, as amended,before theCourt of 

Special Judicial Magistrate (Air & Water Pollution), Lucknow vide 

Criminal Misc. Case No. 6842 of 2024 titled UPPCB Vs. M/s Viraj 

Construction Private Limited, which has been registered on 

27.11.2024 and is now listed on 04.01.2025 for consideration. 

yk 
DEPONENT 

VERIFICATION: 

NOIARY 
Verified at Lucknow on this Ge day of December, 2024 that the contents 

of the above affidavit are true and correct to the best of my knowledge and 

belief and nothing material has been concealed therefrom. 
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ANNEXURE R/1 
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SOO WENM Rrisoy atl 
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- ATT GMT 8 fH Vat wR stow « = <a ONO WEN-34 /2024 Yaowto war wat Be TS a rr =ed Fell caer near Restos 24/04 /acae sb gen ewe ete Be 
“2..... Having regard to the env; e F tend ¢ Mane Susepe re nvironmental issue raised in the letter petition, we are of the opinion that the 
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CENTRAL LABORATORY oe ve Nee UTTAR PRADESH POLLUTION CONTROL BOARD 
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 

st act Z| m3) ‘ Viney AY, \ SLU WATERUABOR ATOR. 

Ref No; 2638141 1/Lucknow/2024 
Date:29/05/2024 

. Name of Industry: Viraj Construction Pvt. Ltd., Sunbreeze-1 at BBD Green City, Vill- Shahpur, Sarai Sheikh And Semra , KT 
2- Address of Industry: Vill- Shahpur, Sarai Sheikh And Semra , BKT 
3- District: Lucknow 

Description about sampling point: From Outlet of Premises 
Type of Sample (Grab/Composite/Integrated); Grab 
Sample Collected By: Krishna Kumar Chaudhary SA & Nimesh Dubey LA 

7- Colour and Odour: - - 

Quantity and Packing: 2 Litre Plastic Jerricane, 125 ml Glass bottle 
Date of Sample Collection: 15/05/2024 

10- Analyis Indented by: RO Lucknow 

11- Date of sample receipt in Lab: 15/05/2024 

Parameter/Method Name “Unit Results Standard Detection 
Range 

pH, APHA 24th Ed. 4500B: 2023 8 7.33 As per 02-12 
MoEF&CC/CPCB 

Suspended Solids , APHA 24th Ed. 2540 mg/l 106.0 8 10-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 79000 5 <1.8 a ml 

2023 
00 ml Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 49000 i <1.8 paede 

Procedure a 

BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 64.0 8 1.0 - m: 
3025 ( Part 44): 1993 Bio 2023 eet 

- mm. COD, APHA 24th Ed, 5220 B Open me/l 210.0 . 5.0 
Reflux Method 2023 

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986 
source: www.epeb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose 

*Non-NABL Parameters. ; _ . sista ta ihe Saaple Ke 
Note <1 The results in the Tes! Report relale only to the items tested: 2. The report shall not be teproduced-excep! in full, without the written permission of laboratory. 3. The test report p 

received in Lab, 

Remark: NA 

Analysed by- 

{Arti Gupta(SA)] 

horized by 
itally signed by SAMAENDIA 

SAMRENDHA Eagtaly srw ey Digitally signed by 

SINGH ane: 2024.05.29 18:54:17 40530 ee a 3034.05.29 

Samrendra Singh (ASO) cai RAN anttieit Sificer 
Central Laboratory
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ANNEXURE R/2 

aie, | ; 

el 
PRADESH POLLUTION CONTROL BOARD 

wna oa: 
eo | Zee Building.No, TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226 010 

Ty fae Telephone; +91-522-2720831, 2720681, 2720691 (Fax): +91-522-2720764 

Ref No. - Dated : 17/02/2024 
181773/UPPCB/Lucknow(UPPCBRO)/CTO/both/LUCKNOW/2023 

To, 

M/S RAVINDRA KUMAR AGRAWAL 

MS VIRAJ CONSTRUCTION PVT LTD 

Sunbreeze-1 at BBD Green City, village- Shahpur,Sarai Sheikh and Semra, District- Lucknow, 

U.P. 

LUCKNOW 

Sub: Consolidated Consent to Operate and/or Authorisation hereinafter referred to as the 

CCA (Consolidated Consent & anthorization) Application under section 25/26 of Water 

(Prevention & Control of Pollution) Act, 1974 as amended, under section 21/22 of Air 

(Prevention & Control of Pollution) Act, 1981 as amended and Authorization under the 

provisions of Hazardous and Other Wastes (Management and Transboundry 

Movement) Rules , 2016. 

Kindly refer to your Consolidated Consent to Operate and/or Authorisation hereinafter referred 

to as the CCA (Consolidated Consent & authorization) application dated 30/12/2023 and received on 

30/12/2023under section 25/26 of Water (Prevention & Control of Pollution) Act, 1974 as amended, under 

section 21/22 of Air (Prevention & Control of Pollution) Act,1981 as amended and Authorization under the 

provisions of Hazardous and Other Wastes (Management and Transboundry Movement) Rules, 2016. Your 

application and the information submitted by you have been examined along with the facts found during 

inspection made by officers of UPPCB on 09/02/2024 . Your consent application is hereby refused due to 

following reason. 

Reasons :- 

dated 15.01.2024. As per RO report at the time of inspection the sample , 

d submitted Central Laboratory, UPPCB, Lucknow for analysis. As per 

42 mg/|, COD-264 mg/l, Oil and grease-12.8 mg/l and Fecal 

Hence it is hereby refused the CTO application. 

RO office has inspected the unit on 

from outlet of STP was collected an 

analysis report the parameters i.€. BOD- 

Coliform-2100 MPN/100 ml, which is beyond the norms. 

o Operate and/or Authorisation hereinafter referred to as the CCA 

| idated Consent t ; ; 

ecuamale 
der section 25/26 of Water (Prevention & Control of 

solidated Consent & authorization) Application un i | ) 

gee 1974 as amended under section 21/22 of Air (Prevention & Control of Pollution) Act, 1981 

ou ’ ’ 

i 
16 

the mandatory provisions of Water Act 1974, Air Act 1981 and HWM Rules 20
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This order is issued with the approval of competent authority. : — 

( Authorized Signatory ) 

RAM by AM KARAN 

Chief Environmental 
Officer, Circle-5, UPPCB. 

Copy To - 

Regional Officer, UPPCB, Lucknow. 
Digitally signed 

’ 
RAM by RAMKARAN 

KARAN {riszsos30 
Dr. Ram Karan 

ntal Officer, Circle-5, UPPCB. Chief Environme 

( Authorized Signatory )
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al — ES SH FRAT 19.07.2024 rer Yer Teal wider Yas aver ye H Pater 15.05.2024, 15.01.2024 

BY Uae TE Fe, TH TET ere arrow aftr et a ste are HPs 02082024 
ee Wale whee siefherl S ander aaat d anger a oa 7a) garg ene sittengd Texter 

sh 80.12.2023 wt ats a ua fee 17.02.2024 ent area fre aren, ferry aff @ fe fena 

01.2024 Bt garg S PRAM. W ver aE A werew ae & oes A Ta Ta 

- SOIR ERT Ola memdes feats 1907/2024 Y aftr & fe sang are Peale 22.01.2024 ve 27.05.2024 
ee vet garter saracat ws Rad vex cer ted ward earetea eRe mofo F 

WIG, & TG eafit aed wa) var O wae ¥ gong arr ae at gt qeT dts aa A eA aT aA 
aS & aaa vt seftat ¥ var ee wea fed wa) ortam meat at eftena wad gy gerd ene sfc 
Teardes ats 19.07.2024 grr Rita Rawr / meal ox flare fear ara wars Fel 2! 

at: afta after, wera d 0a dears /aentti—sea7 /24 feat 14.08.2024 @ gftend Tay 

ater & sapeimrd sag ted feo eager ywofto, wadie—1, Somos tia, wa-weqy WM 

we wd Gy, caw & fleg wea Garr Parr cen Priam) afar, 1974 B ae—33y & seria ONT 
BRT aera Aes ats 01.07.2004 at Gk wei ge PRAiH 01.01.2024 FT Raw 15.05.2024 Te |e 136 
fara eg wi 37,500/— wiafea a ax 8 Get Bo 51,00,000/— (mo seaat aa Ha) wt valaotra afemfet 
arite fear ara 2 | 7 

sae sar @ fase afta valerie afagfe wo 51,00,000/— (so Seat are Aa) HT FATA 
firqr payment gateway (URL: https://erp.eshiksanet/DirectFeesv3/UPPCB) ® 7a ¥W Dedicated 

Account 4 war @xat gfaftadt @| Payment gateway @ Homepage @ dropdown 4 freraq fafere qa 

aa | 

1. Nature of Pollution /Wqa at wash Water Pollution 

2. Regional Officers/@aa praietg- st Lucknow 

3. EC imposed in compliance /arquera 4 Set TTT WAT UPPCB 

ona Peat } aque 4 foray 15 orifeaa > ae ated valawta afaght war wer 

APRaa ot dear sar or ered acta orate, cee ve de yee, rears of at ofa we . 
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ufafatt: frafeRed at eee vd sraeae ordered eg fect 
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2. Ufers aga, Ta | 
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 afr aftrara, faa flare ars, TTS | 

aaa afer, sono yar Priam as oem at ga fide @ ae ak fe saat af oT 
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